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fie recommendations have been made 
by tbe Government of Bihar au1i.11g 
the current year. 

(bl Does not arise. 
FOREICN LAND T&NUHE EXPERT 

• 0889. Sbrl Mobaaa Rao: Will the 
Minister of Food aad AJrieulture be 
pleased to state: 

(a) whether any foreign land tenure 
expert recently visited India; 

(b) if 10, who he la, which country 
he belon111 to, throu11h which �ency 
be�oured the country, what ls his ex­
perience of land tenure in India or 
Ln other countries· and what was the 
expenditure incurred b.v the Govern­
ment of Indln on his account; 

(c) what was the purpose of his 
visit; 

( d) which Darts of India he visited; 
and 

(e) whether he submitted any Re­
port or made any recommendations to 
the Central Government or State Gov­
ernments or any of their departments 
and if so. wliat was the nature of his 
report or recommendations? 

The Mlalmr of Food aad Agricul­
ture (Sbrl Kldwal): (a) to (e). Dr. 
Kenneth H. Parsons. Professor of 

,Agricultural Economics, in the Univer­
sity of Wlst'onsin. ·U.S.A .. and Mr. W. 
Ladellnsky. Agrlcuftui'al Attache t.o 

the. U. S. Embassy nt Tokyo recently 
visited India on a short study tour 
under the auspices of the T.C.A. with 
the object of studyln11 the land tenure 
problems In this country. The Govern­
ment of India have not incurred any 
expenditure on their al'count. Dr. 
Parsons is an expert on land tenure 
problems and was one of the organi­
sers of the World Land Tenure Con­

. ference held in the U.S.A. in October·. 
l 951. Mr. Ladejinsky has made n 
soeclal study of anarlan problems In 
the countries of the Far East e .Q., 
Phlllioines, China. Korea. etc .. and was 
actively connected with land reforms 
measures in Japan. Dr. Parsons 
visited Uttar Pradesh. P.E.P.S.U .. 
Bombay and Madras anrl has submit­
ted a report to the Ministry of Food 
and A11Ticulture and the Planning Com­
mission. A summary of his renort Is 
nlaced on the T11ble of the House. 
[Ste Appendix V, annexure No. 25.1 

Information about Mr. Ladejlnsky's 
l'eports will be placed on the Table of 
the House In due rourse. 

SHELLAf 
•SH. Shrl Jaaal: (a) Will the Mln­

l•ter of Food ucl A,rleultare be pleas­
ed to 1tate wllat are the current rates 
of shellac! 

207 PSD. 

(b) What were the rates in the cor­
responding period last year? 

(c) Is It a fact that the shellac mar­
ket has been adversely affected by the 
activities of speculators'/ 

(d) Is it also a fact that on account 
of the shellac market having been ad,, 
versely affected, cultivators and pro­
ducers have suffered heavy loss? 

(e) Have the shellac producers made 
any representation to the Government 
of India about thi�? 

(J) If so. what are the ftndlnrs of 
Government and what steps have so 
far been taken In the matter? 

Tile MJaJs&er ol FOOd aad ,urieal­
ture (Sb.rt KJdwal): (a) The avera,e 
monthly price of T. N. Shellac at Cal­
cutta during October. 1952 was Rs. 71 
per maund. 

(b) Rs. 159 per mound. 
(c) Yes. 
(d) Yes. 
(e) Yes. 
(() The matter is under consldera­

tloQ. in consultation with the Ministry 
of Commerce and Industry and the 
Indian Lac Cess Committee. 

IMPORT or FOODCRAINS 
•891. Sbrt Ba1akrtabaaa: Will the 

Minister of Food aad A&ricaltare be 
pleased to state: 

(a) whether a cut In the imports of 
foodgralns has been made In the year 
1952; and 

(b) if so, what are the rea1ona for 
the cut? 

Tile Mlalater of Food aDd AcrleuJ­
lure (Sbrl Kldwal): (a) Yes, Sir. 
· (b) The reason for the cut 11 an 
ove,rall satisfactory food position In 
the Country. 

RAILWAY ADVISORY COMMITTD:S 

•m. Sbrl K.rlabaa Cbudra: Will 
the Minister of RaU1n7a be pleased 
to state: 

(a) whether there is any proposal 
to appoint Railway Advisory Com­
mittees in every region and to appoint 
Members of Parliament thereon; 

(b) whether Local Advisory Com­
mittees exist at Dresent in which 
Members of State Lerlslature are re­
presented; and 

(c) whether Members of Parliament 
are permitted to Inspect Railway 
workshops, Railway station• and 
other R.anw,y Institutions? 
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The Deputy Minister of Rallway8 
and Tramport (Sbrl Ala,esan): (a) 
The Government have dedded to esta­
blish Railway U�rs' Consultative 
Committees on a regional basis Ju 
place or lhe existini; Advisory Com­
ttiittc�s. The answer to the second part 
or the question is In tre negative. 

(b) Yes. 
(c) Arrangements are usually made 

for Members of Parliament to be 
:;hown round railway workshops, etc. 
wh<>n a rl!QUE:St is recdvcd trom them 
by the authorities co,1cerned. 

Fooo PosrTtos 
•893. Shrl Basapp:i: Will the Minis• 

ter or Food and Arrlculture be pleased 
to staft•: 

(a) the present stock of food ,rains 
in India: 

( b) the position as reaards sup-
plies of food grains from forelan coun• 
tries; 

(c) the procurement of food arains 
so far in those State Governments 
where there is control; and 

( d) whether any new cont.racls for 
import of food &rRins have been en­
tered Into after May, 1952 and it 10, 
witlr whom and for what quantltlea? 

The Mbllater of Food aad Asrtew­
ture (Sbrl Kldwal): (a) 21 ·81 lakh 
tons on 1/ith November 19�2.. 

(b) From ht January to the 31st' 
October, 1952 about 37 ·24 lakh tone of 
!ood&rains have been imported . from 
abroad and during the remalnln1 two 
months of the year ,i!z., November and 
December, about 1 ·6 lakh tons a!e 
expected lo arrive. 

(c) 31 ·73 lakh tons upto 15th Novem-
ber 1952. 

(d) Yes. A statement ahowlnf the detalls Is laid on the Table o the House. 

STATEMENT 
Tl,t. (011/r<Jr)B •M<l• for ;m,.,,,,. of fnodqroi ... wwll Frw,,gn COt,ntriu from 111 .,_, 11111 

lu ,:,,, •"" of O.:iobor, 19S! 

Num1> or Country . 

•I) Au:•tralin 

<2) Argenti n• 
(3) Conl\dw 
(4) U. S. A. 

(5) Burma 
4r.) Chh1A 
(7) p,.1daton 

Wh ... t •nd fto, r 

Wheat 
Wheat 
Wheat 
Milo 
.Rice 
nioo 
.Rico ------

Mr:rl<E a.,uc.!: Rt,lf.WAY LlNES 
•89'. Shrl Buappa: Will the :vlinis­

·ter r,f R�llw11ys be pleast.'d to state: 
(a) whether there ore any proposals 

to l':>nncc·t the mc,tre �uui:e lines run-
11inl! between Ban1<�lorc and My�or<', 
or between Bangalore and I'oona witb 
broad gauge lines; nncl 

lb) if so. when G<Jvermnent will 
!;ike up these work�' 

1'he Parllamr11tary s�i:rctar:v lo  thl" 
�floister of Railway� 1:.i1d Tra11s•>0rt 
'8hrl Sbabuawaz K:1a11): Ca) ,md (b). 
J'he l\tcb:, ::a:ige lin�s nmuinl( between 
Bn!1;,enlor� and l\iy..-ur.:! ;.iud Dung..: tor<' 
and Poona arc alrE-ady conncc-tcd w!lh 

. hro::acl i:auge lines. 

'-II!)�. Shri L J. Slnrh: (a) Will the 
Miuislur of Food IUld AKrlcullure be 
ule::;;td to state whether Qovcrnmeoi 
ha,·e sta\i�lks firstly of the procure-

Quantlt.y in long tons 

II0,000 ton• ( I 2,MO tono of thla ,rill be 
in the form or ftOW") • 

Quantity oan not be di.eololed 
300,000 t.oo• 
9&,000 ton• 
07,000 t<in., 
50,000 ton• 
40,230 tone 
37,700 ton., 

ment ?f rice by the Manlpur Govern­
rnent m the year 1952, secondly ton­
nage of rice exported throu1h 8u1p1:! Office after procur<!ment and thlr 
the tonnn1e of rice exported by p • 
vote individuals by permits, by mu,. 
lnl{ collection from local markets? 

(�) It the answer to part (a) above 
be m the negative, do Gnvernment pro­ri:::re¥' maintain SU<"h stati1tic1 in 

(c) Is it a fact \hat rice waa lndls­
crlmmalely �xported by Government 
ofter the Manlpur Government be1an 
seizing rice on account of ,carclty! 

(d) U the answer to part (c) above 
be in the a!ftwiative. what steps have 
flovernmint contemplated a1alnat 
those o!ftclals who were N1POD1lble 
for such export? 

Tlle Minister of fooo aN .t\crlcuJ. 
lure (Sihrl Kldwal): (a) Yes • . 




